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PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 14 OF 2026
(I.A. NO. 15/2026 & 1.A. NO. 16/2026)

IN THE MATTER OF:

SHASHANK SINGH ...APPLICANT
VERSUS

UNION OF INDIA & ORS ...RESPONDENT(S)

JOINT COMMITTEE REPORT BY R-5, DISTRICT MAGISTRAGTE,

PILIBHIT IN COMPLIANCE WITH ORDER DATED 13.01.2026 PASSED

BY THE HON'BLE NATIONAL GREEN TRIBUNAL

I, Gyanendra Singh, aged about 57 years, S/o Shri Dev Singh, posted as District

Magistrate, Pilibhit, Uttar Pradesh do hereby solemnly affirm and state as under:

1. That I, the Deponent in the above captioned matter, am fully conversant with

the facts of the case and am competent and authorized to swear the present

reply.
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2. That I state that the contents of this reply have been drafted by my counsel on
my instructions, and the contents of the same are true to my knowledge and

nothing material has been concealed therefrom.

DIRECTIONS BY THE HON’BLE TRIBUNAL

3. That, the matter was first listed for hearing on 13.01.2026, wherein the
Hon’ble Tribunal was pleased to direct as follows:

“...6. Having regard to the seriousness of issue involved in the matter we
also deem it proper to appoint a Joint Committee comprising of (i)
Representative of the administrative head of National Tiger Conservation
Authority, (ii) Representative of the PCCF and (iii) District Magistrate,
Pilibhit, wherein the District Magistrate, Pilibhit will act as a coordinating
officer.
7. The Joint Committee will visit the site and ascertain the number of
permanent structures in the form of hotels, guest house, tourist resort etc.
which have come up within one kilometer of the boundary of the Pilibhit
Tiger Reserve. The said committee will also verify if the resorts which have
been disclosed in the list on Page 248 of the paper book have come up
within one kilometer of the boundary of the Pilibhit Tiger Reserve and
submit the report before the Tribunal within ten weeks. The counsel for the

State of UP is directed to provide the list of the resorts which are on Page
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248 of the OA to the District Magistrate, Pilibhit to carry out the aforesaid

b

exercise...’

JOINT COMMITTEE REPORT

4. That, in compliance with the directions of the Hon'ble Tribunal, the National
Tiger Conservation Authority (NTCA) and the Principal Chief Conservator
of Forests (Wildlife), Uttar Pradesh, have nominated their respective
representatives, and the Joint Committee comprises the following members:

Members of the Joint Committee

e Shri Pawan Jeph, Assistant Inspector General of Forests
(Representative of NTCA).
e Shri Apoorv Dixit, Divisional Forest Officer, Katarniaghat Wildlife
Division, Bahraich (Representative of PCCF).
e Shri Gyanendra Singh, District Magistrate, Pilibhit, Uttar Pradesh
(Coordinating Officer).
5. That, the Joint Committee conducted a two-day site inspection of the area in
question on 15.07.2026 and 16.07.2026. That further, in compliance with
directions of the Hon’ble Tribunal, a copy of the Joint Committee Report

dated 24.07.2026 is annexed herewith and marked as Annexure- A
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6. That, hence this Joint Committee Report is being submitted for the kind

perusal of this Hon’ble Tribung] and it is most humbly prayed that it may be

taken on record.

7. That everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.
DEPONENT

VERIFICATION

Verified at Pilibhit on this 24 day of July 2026, that the contents of the above
affidavit from paragraphs 1 to 7 are true and correct to the best of my

knowledge and belief. No part of it is false and nothing material has been

led therefrom.

DEPONENT

. St
Srngh s Shau Dev Singh ,
g Opanendts B reguwnde Pl

Wilo IS persnnam e C L P\{
« confirmed the content €I Ui
read inmy prase s i
AMIPM & furlihc, Lo

'\_\_

Vineola Sez
Avocato & iNoi:
Distt.-Piibhit (U. P)

G Scanned with OKEN Scanner



311 ANNEXURE-A

Report of Joint Committee (OA No. 14/2026)

1. Background

The Hon’ble National Green Tribunal (NGT), Principal Bench, New Delhi, vide its Order dated
13.01.2026 passed in Original Application No. 14/2026 (Shashank Singh vs. Union of India &
Ors.), constituted a Joint Committee to examine alleged unauthorized constructions within the
Eco-Sensitive Zone (ESZ) of the Pilibhit Tiger Reserve. The relevant directions issued by the
Hon'ble Tribunal are reproduced below:

"6. Having regard to the seriousness of issue involved in the matter we also deem it
proper to appoint a Joint Committee comprising of (i) Representative of the
administrative head of National Tiger Conservation Authority, (ii) Representative of
the PCCF and (iii) District Magistrate, Pilibhit, wherein the District Magistrate,
Pilibhit will act as a coordinating officer.”

"7. The Joint Committee will visit the site and ascertain the number of permanent
structures in the form of hotels, guest house, tourist resort etc. which have come up
within one kilometer of the boundary of the Pilibhit Tiger Reserve. The said
committee will also verify if the resorts which have been disclosed in the list on Page
248 of the paper book have come up within one kilometer of the boundary of the
Pilibhit Tiger Reserve and submit the report before the Tribunal within ten weeks.
The counsel for the State of UP is directed to provide the list of the resorts which are
on Page 248 of the OA to the District Magistrate, Pilibhit to carry out the aforesaid
exercise."

1.1 Constitution of the Joint Committee

In compliance with the aforesaid directives, the Joint Committee was duly constituted with the
following nominated members:

1. Representative of NTCA: Shri Pawan Jeph, Assistant Inspector General of Forests
(AIGF), National Tiger Conservation Authority (NTCA) (nominated vide letter number
F. No. 12-9/2025-NTCA , dated 17th Feb 2026) (Annexure 1)

2. Representative of PCCF (Wildlife), UP: Shri Apoorv Dixit, Divisional Forest Officer
(DFO), Katarniaghat Wildlife Division, Bahraich (nominated vide letter number 3760 of
Office of PCCF WL, dated 6th April,2026). (Annexure 2)

3. Coordinating Officer: District Magistrate, Pilibhit, Uttar Pradesh.
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1.2 Preliminary Proceedings & Modalities

A preliminary coordination meeting was convened by the Office of the District Magistrate
(Coordinating Officer), Pilibhit, on July 9, 2026. The meeting was conducted by the Additional
District Magistrate (ADM), Pilibhit, representing the District Magistrate.

During the meeting, the operational modalities for conducting the physical field verification were
deliberated and finalized. It was unanimously decided that the Office of the Coordinating Officer
would compile a comprehensive baseline inventory of all commercial and permanent tourism
structures situated within 1 km from the boundary of the Pilibhit Tiger Reserve to enable
systematic field inspection by the Joint Committee.

2. Scope & Objectives of the Joint Committee

In compliance with the directives of the Hon’ble National Green Tribunal, the Joint Committee
defined its scope of inquiry around two primary objectives as stated in the order by hon’ble
court-:

1. To visit the site and ascertain the number of permanent structures in the form of hotels,
guest houses, tourist resorts etc., located within one kilometer of the boundary of the
Pilibhit Tiger Reserve.

2. To verify whether the resorts disclosed in the list on Page 248 of the paper book have
come up within one kilometer of the boundary of the Pilibhit Tiger Reserve.

3. Proceedings & Joint Field Inspection

In pursuance of the aforementioned mandate, the Joint Committee conducted a two-day field
verification drive on July 15-16, 2026.

3.1 Briefing & Documentation Review

The exercise commenced with a formal coordination meeting on July 15, 2026, at the Office of
the District Magistrate, Pilibhit. During this meeting, the District Administration, through the
Additional District Magistrate (ADM), Pilibhit, handed over the preliminary baseline survey
report to the Committee members (Minutes of the Meeting attached as Annexure 3).

The comprehensive list provided by the ADM, Pilibhit, comprised 27 permanent structures,
which encompassed:

e 21 structures specifically cited on Page 248 of the paper book in O.A. No. 14/2026.
(Annexure 4)

e 27 permanent structures (which included all structures mentioned on Page 248 of the
paper book in OA No. 14/2026) were identified by the District Administration during
baseline surveys.(Annexure 5)
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3.2 Execution of On-Site Inspection

Following the review, the Joint Committee executed physical field inspections across July 15 and
16, 2026. The Joint Committee carried out the field inspection based on the list of
tourism-related structures provided by the Office of the District Magistrate, Pilibhit, and the
KML boundary files provided by the Forest Department. Accordingly, the findings of this report
are based on the physical verification of the listed structures and the spatial data made available
to the Committee. The inspection focused on ground-verifying GPS coordinates, checking
physical construction statuses, and verifying their location relative to the demarcated boundary
of the Pilibhit Tiger Reserve.
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Table 1. Details of the permanent structures as enlisted on Page 248 of paper book inspected by the Joint Committee, including
verified geo-coordinates and field observations.

Name of Verified
S. Hotel/ Geo-coordinates Field

No. |Owner |Resort Latitude [Longitude |Observations |Photographs of Permanent Structures

Within 1 km of
Sahab Green Land the Protected| i s
1 Singh Farm Stay  |28.693846 (80.076085 [Area boundary

The Within 1 km of
Backwood the Protected
2 Sohan Lal |Resort 28.670546 (80.083439 |Area boundary
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Under
construction &

The Royal within 1 km of
Abhijeet [Tiger Farm the Protected
Singh Stay 28.677643(80.082101 [Area boundary
Within 1 km of]
Amardeep [The  Royal the Protected
Singh Tiger Villa [28.66609 |80.082848 [Area boundary
Under
construction &|
within 1km of]
Umesh the Protected 2
Raj Mainakot  |28.674502(80.080449 |Area boundary i
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Within 1 km of

Kamlesh the Protected
Kamlesh [Prasad Ji Area boundary
Mathur  [Farm House [28.686192(80.081106

TAGES
Within 1 km of] :

Manish the Protected

Malhotra [Sal Cottages |28.687644 [80.071247 |Area boundary

wromson kg prenc T e

Within 1 km of

Royal Chuka the Protected

Anwar Ali [Farm Stay  [28.687679180.076845 |Area boundary
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Within 1 km of

Avinash the Protected
9 Singh Tiger Woods [28.688998180.072037 [Area boundary
Within 1 km of
Khusnum the Protected
10 |aBegum |Baghhome [28.688884(80.072082 |Area boundary |
Within 1 km of] ¥
Prince Home the Protected Eﬁwzzg::%:ﬁ%:m e A
11 |Rajvindra |Stay 28.690099 [80.077882 [Area boundary | i temiiit % i
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FM
Homestay, Within 1 km of]
Shyam Village the Protected
12 |Vihari Rampuria 28.710392(79.937305 |Area boundary
Within 1 km of]
Wildlense the  Protected|
13 |Dikshit |Wild Retreat {28.703342(79.929982 |Area boundary | & ]
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Within 1 km of

Saakhuvan the Protected

14 |Lavpreet |Eco Retreat [28.701735]79.935287 |Area boundary
Shri Within 1 km of]
Sarjaat Name  not the Protected

15 [Kha ascertained |28.663267 80.113483 |Area boundary
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Under
Construction & -
Shri within 1 km of
Ishparash [Name  not the Protected
16  [Mittal ascertained |28.65388 (80.11045 |Area boundary
Only boundary
Constructed &
Shri Within 1 km of
Ishparash [Name  not the Protected
17  [Mittal mentioned  |28.65272 |80.11003 [Area boundary
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18

Shri
Anoop
Rorya

UnWild India

28.648835

80.106663

Within 1 km of
the Protected
Area boundary

19

Shri.
Mohd
Aarif

No Name

28.634795

80.099835

No  structure
was found at
the GPS
location
mentioned

On
enquiry it was
found that Shri
Mohd Aarif]
owns “Sunrise
Resort” which
falls  outside

here.

the 1 km limit| 5%

the
boundary  of
PTR

from
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Under
construction &

Shri within 1 km of]
Rajeev the Protected
20 |Agarwal |Tanda Surat |28.656494|80.108862 |Area boundary
Shri Within 1 km of| §
Rajneesh [White Oasis the Protected
21 |Saxena  |Jungle Resort|28.653899(80.090182 |Area boundary
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Figure 1. Locations of the permanent structures as enlisted on Page 248 of paper book inspected by
the Joint Committee during the field visit to Pilibhit Tiger Reserve (15-16 July 2026).



Figure 2. Locations of the permanent structures as enlisted on Page 248 of paper book within the 1
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Figure 3. Locations of the permanent structures as enlisted on Page 248 of paper book within the 1
km of Protected Area of Pilibhit Tiger Reserve, Village Rampuriya Mahof, Tehsil Pilibhit (Sadar)
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Table 2. Details of Hotels, Resorts, Farm Stays, and Homestays located within the 1 km of Protected Area of Pilibhit Tiger Reserve, Tehsil
Kalinagar (Comprehensive List Provided by the Office of the District Magistrate, Pilibhit)

Hotel/Resort/ Verified Coordinates
S. |Homestay & |Owner/Mana
No. |Address ger Latitude Longitude |Field Observations Photographs
The Sal
Cottage, Manish Kumar Within 1 km of the
1 |Mustafabad Mehrotra 28.6886812 [80.070375 |Protected Area boundary
Sal Cottage, Within 1 km of the
2 [Mustafabad Meeta Pahuja |28.687644 [80.071247 |Protected Area boundary
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Tiger Woods, Within 1 km of the
Mustafabad Avinash Singh [28.688998 [80.072037 [Protected Area boundary
Bagh Home, |Khushnuma Within 1 km of the
Mustafabad Begum 28.688884 [80.072082 |Protected Area boundary
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Green Land

Farm Stay, Within 1 km of the
Mustafabad Sahab Singh  [28.693846 [80.076085 |Protected Area boundary
Prince

Homestay, Within 1 km of the
Mustafabad Sahab Singh [28.690099 (80.077882 |Protected Area boundary
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Royal Chuka

Farm Stay, Within 1 km of the
Mustafabad Anwar Ali 28.687679 [80.076845 ([Protected Area boundary
Safed Moti, Samitav Within 1 km of the
Santoshpur Saksena 28.660127 [80.0948 Protected Area boundary
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Unwild India, Within 1 km of the

9 |Tanda Surat Anup Rohera [28.648835 [80.106663 [Protected Area boundary
The
Backwoods, Within 1 km of the

10 |Mainakot Sohan Singh  [28.670546  [80.083439 |Protected Area boundary
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Sujata
Agrawal W/O
Rajeev Within 1 km of the
11 [Tanda Surat  [Agarwal 28.656494 180.108862 [Protected Area boundary
Pooja Chandra
D/O Rajeev Within 1 km of the
12 |Tanda Surat Agarwal 28.656663 [80.108793 |Protected Area boundary
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*As per the list provided
by ADM, Pilibhit, it is
mentioned as a residential
property. The Committee
observed that the property
does not exhibit the
characteristics of a
residential dwelling. Based
on the physical inspection,
it appears to be operating

Kamlesh as a guest house.
13 [Mustafabad Prasad Mathur |28.686224  (80.080917
Royal Tiger
Villa, Mallpur [Amardeep Within 1 km of the
14 |Khajuria Singh 28.66609 80.082848 |Protected Area boundary
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Under construction &

Bhagwant Within 1 km of the
15 |Mainakot Singh 28.681888 [80.080694 |Protected Area boundary
Under construction &
within 1 km of the
16 [Mainakot Umesh Raj 28.674502 [80.080449 |Protected Area boundary
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Within 1 km of the

17 [Mainakot Abhijeet Singh [28.675778 |80.082224 [Protected Area boundary
Mallpur Within 1 km of the
18 |Khajuria Rajkumar 28.666308 [80.08249  |Protected Area boundary
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Sundarvan
Farms and
Retreat, Saurabh Within 1 km of the
19 [Mainakot Kumar 28.663577 (80.090397 |Protected Area boundary
Within 1 km of the T
20 |Kareliya Ajit Singh 28.662461 |80.090962 |Protected Area boundary | ssaizsm
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Under construction &
Within 1 km of the

21 [Santoshpur Vaishali 28.652561 80.094744 |Protected Area boundary
Under construction &
Within 1 km of the

22 |Tanda Surat Sunil Swaroop [28.646907 [80.106741 |Protected Area boundary
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Forest and
Feast,
= - [
Kesarpur, Keshpur T.madhotanda, Uttar Pradesh, Yd
Tehsil Within 1 km of the -
23 |Madhotanda  |Ankit Chawla [28.655131 [80.142178 |Protected Area boundary
Earthhome,
Basantpur Within 1 km of the
24 [Nauner Anil Shah 28.642086 [80.167126 |Protected Area boundary
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Rampuriya Mahof, Tehsil Pilibhit (Sadar). (Comprehensive List Provided by the Office of the District Magistrate, Pilibhit)

Land Details
(Plot
Owner’s Number/Are |Resort Field
S.No. [Name a) Name Latitude [Longitude [Observations |Photograph
272/1.898 ha |Wildlense Within 1 km of]
and Wild the Protected
25| Dikshit 273/0.563 ha |Retreat |[28.703342 79.929982| Area boundary | E
Saakhuva Within 1 km of Rampuria Mahof, Uttar Pradesh, India
n Eco the Protected =
26|Lavpreet 175/1.311 ha |Retreat |28.701735[  79.935287| Area boundary
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27

Shyam Bihari

445/0.567

FM
Homestay

28.710392

79.937305

Within 1 km of
the Protected
Area boundary
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Figure 4. Locations of Permanent Structures (Comprehensive List Provided by the Office of the
District Magistrate, Pilibhit) within 1 km of the Protected Area of Pilibhit Tiger Reserve, as
furnished by the District Administration.
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Figure 6. Locations of the permanent structures (Comprehensive List Provided by the Office of the
District Magistrate, Pilibhit) within the 1 km of Protected Area of Pilibhit Tiger Reserve, Village
Rampuriya Mahof, Tehsil Pilibhit (Sadar), as furnished by the District Administration
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In addition, five additional structures were identified by the Joint Committee through field inspection and satellite image analysis. The
details of these structures are provided in Table 3, and their locations are shown in Figure 7.

Table 4. Details of additional structures located within the 1 km of the Protected Area of Pilibhit Tiger Reserve identified by the Joint
Committee through field inspection and satellite image analysis.

Hotel/Resort/Homestay &
S.No. Address Latitude Longitude Field Observations Photograph

1 The Jungle Inn 28.535837  |80.234384 Within 1 km of the Protected Area

Police Guest House,
2 Mainakot 28.691098 80.076239 Within 1 km of the Protected Area
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Within ESZ boundary but outside

Royal Kingdom Resort 28.641579  (80.017333 1 km of the protected Area
Pilibhit Jungle Camp Stay ~ |28.707829  [79.93312 Within 1 km of the Protected Area
Krishram Resort/Fun Village

Water Park 28.656562  [80.088197 Within 1 km of the Protected Area




wa0eN
L

26°309°N

Kilameters f
A Resort location

w— Buffer 1km

B woter
D Tiger Reserve-Core D e Faik )
—
State boundary
L L

[Iriger Reserve-Bufter
[ lEsz-Pilibhit

1

T
L e

T T
Ll d Lo il

Figure 7. Location of the additional permanent structures within the 1km of the Protected Area of Pilibhit Tiger Reserve
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J)ther Observations
puring the joint field inspection conducted on July 15-16, 2026, the Joint Committee recorded

the IfOUOWlng key technical’, .].egal,. and operational observations regarding commercial
developments and land-use activities within the 1 km boundary of the Pilibhit Tiger Reserve:
Several new permanent structures were

1. Unchecked Commercial Construction:
observed actively under construction within the 1 km of the boundary of the Pilibhit

Tiger Reserve.
and Land-Use Conversion: The regulatory status of

2. Verification of NOCs
Non-Objection Certificates (NOCs) and mandatory land-use conversion clearances (from

.agricultural to commercial) for these ongoing and existing developments requires
immediate, detailed verification by the competent authorities.
Risk of Commercial Conversion: A significant number of established farmhouses were

3.
identified within the 1 km boundary. Owing to their proximity to the reserve boundary

and existing infrastructure, these structures possess high potential for immediate or
r resort-style

unauthorized conversion into commercial farm stays, guest houses, ©

accommodations without proper oversight.

Obstruction to Wildlife Corridors: The Committee observed the extensive installation
of electrical fencing around several permanent structures within the 1 km boundary of the
Pilibhit Tiger Reserve. Such energised barriers pose a grave, direct hazard to the wildlife
species inhabiting the Pilibhit Tiger Reserve and severely restrict free wildlife movement

across key ecological corridors.
While the draft Eco-Sensitive Zone (ESZ)

Potential Misuse of Homestay Provisions:
for Pilibhit Tiger Reserve encourages community-based homestays,
his provision. Certain commercial

framework
commercial operators WerIe observed exploiting t .
tourism entities appear to be operating under the guise of homestays by merely a'dopt'mg
"homestay" terminology Of artificially subdividing larger commerc?al pr.opertles into
smaller, compliant units to circumvent regulatory prohibitions and spatial guidelines.
w/ . | ApoojDixit
b nN.!Itfgl; DFO Katarniaglll’aCtCF
AIGE, (Representative of
(Representation of NTCA) WL)
Qb
74
Gyanendra Singh
DM pilibhit,UP
gow AT G He“ﬁalj

LSi@ue» ps Co-0
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AT PR
Government of India
YATEROT, I UG FeAdry IRaere FHATerd
Ministry of Environment, Forest and Climate Change
ISENT AT FIEATOT WTFAHIOT

National Tiger Conservation Authority

F. No. 12-9/2025-NTCA Dated: 17.02.2026
OFFICE MEMORANDUM

Sub: Nomination of representative of NTCA regarding Copy of order dated 13.01.2026 passed
in OA No. 14/2026 titled "Shashank Singh vs Union of India & Ors."-reg.

The undersigned is directed to refer to your Order dated 13.01.2026 passed in OA No. 14/2026 titled
"Shashank Singh vs Union of India & Ors." and to convey that Sh. Pawan Jeph, Assistant Inspector
General of Forests, NTCA is hereby nominated as representative of this Authority for the said
Committee.

f-----i/’”*? 7

(Hemant Singh)

Assistant Inspector General of Forests (NTCA)
E-mail: aig3-ntca@nic.in

Tel. No. +91 11 2436 7837-39

Fax: +91 11 2436 7836

To,

The Consultant (Judicial),
National Green Tribunal
New Delhi.

Copy to:

1. PS to ADG (PT&E) & MS, (NTCA), New Delhi
2. PA to IGF (NTCA), New Delhi.

3. Sh. Pawan Jeph, AIG, NTCA

4. The PCCF and CWLW, Uttar Pradesh

5.The Field Director, Pilibhit Tiger Reserve

6. The District Magistrate, Pilibhit, Uttar Pradesh

a1 fom, wraat @@, 6. S-qare siciieg yaH, Wl wiaewy, avdt s, 78 fawd- 230003
B-1 Wing, 7™ Floor, Pt. Deendayal Antyodaya Bhawan, CGO Complex, Lodhi Road, New Delhi — 110003
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U &Ra e, 78 Reah ¥ @R 0.A. No. 14/2026 # o aifrdwor gri giRd siear fasia
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